FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF M/s AMRITSAR MSW LIMITED

1. Name of Corporate Debtor Amritsar MSW Limited
2. Date of incorporation of Corporate Debtor 12/02/2014
3. Authority  under which Corporate Debtor is | ROC—Delhi
incorporated/ registered
4, Corporate Identity Number / Limited Liability | U90000DL2014PLC264806
Identity Number of Corporate Debtor
5. Address of the Registered Office and Principal | Regd. Add: Unit 115 of Level 1 & 2, Crescent
Office (if any) of Corporate Debtor Building, Lado Sarai, Mehrauli, Gadaipur, South
West Delhi, New Delhi, 110030
Principal Office: 6th Floor, Plot No.19 & 20,
Film City, Sector 16A, Gautam Buddha Nagar,
Noida, Uttar Pradesh, India, 201301
6. Insolvency Commencement Date in respect of | 16" April 2026
Corporate Debtor (NCLT Order dated 13.04.2026
Received through email on 16.04.2026)
7. Estimated date of closure of Insolvency | 10/10/2026
Resolution Process
8. Name and Registration Number of the | CA Deepak Kumar Goyal
Insolvency Professional acting as Interim | Reg. No.: IBBI/IPA-001/ IP-P00833 / 2022-23/
Resolution Professional 14143
9. Address and e-mail address of the Interim | CA. Deepak Kumar Goyal
Resolution Professional, as registered with the | Flat no 101, Shridher Apartment 884/6,
Board Ward no 6, Mehrauli, New Delhi-110030
Email id: ca.deepak.mba@gmail.com
10. Address and e-mail to be used for | CA.DeepakKumar Goyal
correspondence  with  Interim  Resolution | 701, Vikrant Tower 4, Rajendra Place,
Professional New Delhi-110008
Email id: cirp.amsw@gmail.com
11. Last date of submission of claims 30/04 /2026
(14 days from the date of receipt of copy of
order)
12. Classes of creditors, if any, under clause (b) of | NotApplicable
sub-section (6a) of section 21, ascertained by | as perinformation available with IRP
the interim resolution professional
13. Names of Insolvency Professional to act as | NotApplicable
Authorised Representative of creditors in a class | @s per information available with IRP
(three names of each class)
14. (a) relevant forms and Forms are available at following Web link:
https://ibbi.gov.in/en/home/downloads
(b) .details of authorized representative are Details of AR is not applicable
available at:

Notice is hereby given that the Hon’ble National Company Law Tribunal, New Delhi, has ordered the
commencement of a corporate insolvency resolution process of the M/s Amritsar MSW Limited on 13/04/2026
in C.P. No. IB-142(ND)/2024. (Order received on 16.04.2026)

The creditors of M/S Amritsar MSW Limited are hereby called upon to submit a proof of their claims, on or
before 30/04/2026, to the interim resolution professional at the address mentioned against item 10.

The financial creditors shall submit their claims with proof by electronic means only.
All other creditors may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

IBBIAPA-0O1
& wpour \Z
3\ 2022-2023014143 | 3
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CA Deepak Kumar Goyal
Interim Resolution Professional
Reg. No. IBBI/IPA-001/1P-P02490/2022-23/14143
AFA: AA1/14143/02/311226/108736 Valid till 31.12.2026

Date: 16.04.2026
Place: New Delhi
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. Indian Overseas Bank

RAJOURI GARDEN BERANCH (BR. CODE : 0193)

F-105, Bali Nagar, Near Ramesh Nagar Metro Station,
Delhi - 110015 (Address) Tel. : +91 8925950193 IFS Code : IOBADODOO193
SWIFT : IOBAINBBCOS5 Email id : iob0193&iob.in

; physical pessession ol Flat No. CE-1C, 10126 execiuted by M's Shres Db -a.r-nuurur.mlim ol Comarale Dl.‘.tll.l'_'!r 120213014 ,
MICR Code : 110020012 Snaitmar Bagh, Dehl, hersy Inform the Super Builders in 1:*;\'nur ot Mr ﬁ“m[:trﬁ;;dfﬂﬂ;éﬂ'ﬂ;:fhcﬁﬂﬂ porste Dabior is: |ROC —Delhi
3 anaral public thal one poage of the Mann| Bumars 5% Me Rafmesh HILOHAT fe L)
Date : 15.04.2026 Canawancn, Daed RagNo 8831, Buck Ghand & Mrs, Sangaeta Win Mr Corporate Igeniity Number | Limitad UBO0O0DLZ0 4P LC264B0E

PUBLIC NOTICE

Name : Mr. Pradeap Kumar Saraj, Address : WZ 488, Shrl Magar, Shakur Bazsti, Morth

Wasl Dalhi-110034

Jewel Loan ale Me. | Sanctioned |Sanctioned | NPA Date | Outstanding
amount Diate Amount

019303462000048 |Rs. 2,53,000.00 | 07.10.2024 | 04.01.2026 | Rs. 2.85,129.54

019303462000050 |Rs. 7.00,000.00 | 09.10.2024 |04.01.2026 | Rs. 7.90,573.00

Total outstanding as on 15.04.2026

Rs. 10,75,702.54

The registered mobile no. as per Bank's record Le, 8287014083 is not reachable/not
picking up calls continuously. Hence branch has sent reminder letlers dated D3.02 20286,
19.02.2026 and 17.03.2026 to your registered address as per Bank's record. Still there
was no réspanse. Branch has also sent their staff members (o the registered address on
10.10.2025 & 18,12 2025, but the Borrower was not found in the same address on bolh

theoccasions.

The acoount slipped into NPAon 04.01,2026, Hence the Baormower is instructed to contact
the branchowithin ¥ days fromthe daile of notice fo clear itz entire loan dues, else the Bank
will initiate auction of jewel pledged with us,

Branch Manager

Classifieds

PUBLIZ MOTICE
WotiEed thad iy chant Jatin Arora sho Lads

Sh, Ram Parkash Arom Rio GO-167,
Fitampura Cethi. who is the osner and in

Houl, Vohma Mo 255, pages 136 o 138
daled 14053067, perdainng s Mal, has
heen lostmspaced A Lost RepattFIRLR
Noc 1Y R38R regarding the sanss has
afrpady baan kKdged with the concemead
Pofice Saasion. B found this documant in
tulum i any person plessn contact + 31

AETO2206, SAURARH GUPTA {idvocats|
Enrl, koo INSERS2011

PUBLIC NOTICE

General Public is hereby informed that my
client Horilal S/o Mohan Lal and his wife
Rajo, both R/o Plot No-49, Gali No-8C,
Sainik Vihar Ph-2, Mohan Garden, Delhi-59
have served all their relations with their son
Pradeep and his wife Ku. Savita due to his
and her neglected behaviour & duties
towards parents and day to day fight with
my clients, both of my above-named
clients have also disowned and debarred
his said son from all their movable and
immovable properties. Anybody dealing
with Pradeep and his wife will do so at his/
her/their own risk and responsibilities and
my clients will not be responsible for any
act, deed or dealing done by Pradeep
and his wife Ku. Savita.

PUBLIG NOTIGE
Pubdic Matice is hereby given that
the Original Saie Deed registered
g 200720019 & Document Mo

Mangj Kumear in respect of the
Entire Sécond Floar {without roof
rightsh admeasurng covered area
128 5q, mir, built on Plet Mo, A-155
situated at Kaushambl Residental
Colony Tehsil & Distl Ghasiabad
(U.F)hasheen lost. ¢ ¢ yapsmmer

(1004 Bask Lid, PANEL ADVOCATE)
Mabile 3891119142

FRIDAY, APRIL 17, 2026

FORM A
PUBLIC ANNOUNCEMENT

{Under Regulation & of the Insolvency and Bankruptcy Board of India
(Insolvency Resolutlon Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

M/s AMRITSAR MSW LIMITED
RELEVANT PARTICULARS

Mame of Corporate Delilor

Amritsar MSW Limited

Liatlity le!i:-.l"-'.i'l:,' Mumbed of arpotala
Digbtor

Adtrass of the Regisleed Ofcs and
Principa! Offica (if any) of Carporabe
Debilar

Reqd, Add: L 175 af Lewsl 1 & 2, Crescan) |
Buiklireg, Lado Sarsd. Mehraul. Gadaipur,
auth West Delhi; Naw Delhi; 110030
Princpal Office: gt Floor, Plot Mo 19 8 20
Film Cily. Seclor 164, Gautam Buddhe

Mingiae, Makky, Liar Pradesh, india, 209501

PUBLIC NOTICE

General Public is hereby informed that
our client Sh. Mohd Suleman Khan S/o
Sh Gani Shek, age 60 yrs, Rfo H. No.
897, Joshi Colony, Mandawali, Patpargan,
Fazalpur, Delhi-110092 have disowned
his son Shamim Ahmad all our moveable
and immoveable properties. Our Client
and his other family members are not
responsible for any of his wrongful and
ilegal act in future. Any person dealing
Shamim Ahmad shall be self responsible.

Aagam Jain (Advocate)

Insohvency Commencemant Dale in
respect ol Corporale Deblor

16% April 2026
(MELT Crdar gated 13,04, 305
Recalved tirough amail on 16.04, 2028

Estimsated date of closure af Insalvency

Resoluton Process

1010 ! 2026

Mame and Reglstration Mumber of the

Insolwancy Professanal acting as intapm

Hesalulan Projesssaral

A Despah Kumar Goyal
Req. Ma.:
BB EPR-00 7 IP-PODEEE ) 2022-230 14143

Address and e-mad address of the Inledm
Resalusan Professanal, as registersd with

ihe Board

CA. Deapak Bumar Goyal

Flat ma 101, Sheicher Apariment 35415,
Ward no &, Mehrauli, Mew Dalbs-110030
Emall & ¢ despak mbafifiomail com

&ddress and e-mai o be wused for

crerekpandencE wilh Inlerim Ressludion

Protessianal

Last date of submission of claims

| %07 04 7 2026 !

CA Deapak Kumar Goyal

T, vikrank Towar 4, Rajendra Placs,

Mew Dalhi-110008

Emaii i: cip.amswEgmai com |

Enrl No. D/8700/2021 {14 days froem the date of resep! of copy of
Ch. No. 455, Lawyer’'s Chamber Block, sl
k lex, New Delhi-17 -
Saket Court Complex, New Delhi 12, |Classes of craditars, Il any, wnder cause  [Not Apnlicaile
() of sub-section (ba) of secton 21, &5 per Infprmiatan aivallable with IR

Pawan Kumar (Advocate)
Enrl No. D/7576/2021

"IMPORTANT"

Ch. No. 664, Tishazari Court, Delhi-54

Whilst care is taken prior to acceptance of advertising “PUBLIC NOTIGE ascartained by the interim resalubion
gy = . . . . 1 n T |:II'I.'I|E.’G.'GII:'II"I-|’I|
o copy, itis not possible to verify its contents. The Indian | My dieni Roftas Sio Pit S SHARE CERTIFICATES LOST | | e s T

as Ashonsan Reprasentative of creditars - | & par informaiion avallable with IRP

Late Radhey Shyam Bagla
in a cfass (lhrae mames of each class)

Share certificate holding 68 14, [ia) retevant forms and Forms are avakable al fallowirg Web lnk:
shares of Jindal Steel () details of authonzed raprasentative sre | htips:iibbe goy menhomaidownloads

Express (P) Limited cannot be held respo_nS|bIe for such 721 A3, Utsay Vihar. Karala,
contents, nor for any loss or damage incurred as a Deki-110081, have disowned
result of transactions with companies, associations or and debamed his son Yash

INDIAN
ROUP

EXPRES
G

individuals ad . .. Publi . Mazan from all his moveabla and o ) avallablke al Dietails ol AR is rict sppieable |

j/ I [—— l INaiviauals a VGFtISIﬂg Inits newspapers or ru ications. immovable properties & assets. L|m|ted, Folio no: 2350 Malice is karebny given (hal B Hon' Bl Naianal Campany Law Tribunal, New Dehi, bas ardared (ha

- i i e . cammencemand of & comporale insalvency resolution pracess of the M Ameilsar MSW Limited on
/ "i'-ix;,:j seae We therefore recommend that readers make If anybody dealing with him certificate no: 24898, | ia s e B O ot oot g o e it

|shall be doing 50 at histhar!their . L ; ; . .
il . The cregitors of MES Smetsar MEW Limaed are hereby calad upan o submit & gproof of thair daimes,
(%) 11] f’tﬁk. E':I:Isl & r&spl}nﬁlbllhl‘y. Distinct From no: 211 97897 o o barleene JOVTI2026, bo fh inlesim resslulion profassional al the address manlicned agairs| itam
My client will nmhhe responsile to 21197964 and, holding of| |1
N any manner whnatsoever. Iy ; Thefirancial creditors shall subemit thair dlaams woth proof byaledtronic means only,
Dalbir Singh, Advocate 3700 shares, certificate no: Al oiner crediioes may subim the prosd of clams 0 persaon, by post or by elechionic means,

Enrl. Ne. DV875/2022 500119, Distinct Form no: Submission of false or misleading proos of claim shall atract penafias.

155845507 to 15584920
Total no of Shares: 3768

necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

CA Deepak Kumar Goy
Irterim Resolution Professian
Na. IBEINPA-O0/IP-PE242072032-2 3

i

Reg.
AFA: AATA41430213 112261108735 Valkd till 3408

Place: Néw Delhi

NOTICE :
Date: 16.04.2026

Motilal Oswal Financial Services Limited
SEBI Reqistration No.: INZ000158836

Membar of Multi Commodity Exchange of India Limited (MCX); Member ID 55930, BSE Limited (BSE) Clearing Mo.: 446,
National Stock Exchange of India Lid (NSE) Member 1D 10412 (NCDEX) ID 1240 UTTAH PRADESH GRAMI N B ANK nE MAN D
Reqistered office Address of Member. Motlila! Qswal Tower, Rahimtullah Sayanl Road, Opposite Parel 5T Depat, \ ‘ { 5E|'I e dl.ll e d Bﬂl‘ll‘l u e d h}‘ ﬁ overnme I'It] N 0 T I c E
Regional Office:- Amethi, Near Piyush Petrol Pump, Gauriganj, Amethi

NOTICEU/S 13 (2) of the Securitisation and Reconstruction of Financial Assets

Frabhadeyi, Mumbai - 400 025, Tel Mo, 022-7193 4200,

This s to inform all concemed that we have initiated the process of cancellation of registrafion of our below mentioned
ﬁ-ufhcnsral:i Parsﬂn -{F'-F':l du:a t-::n r&guiatﬂrg.r raaﬁans-'cuncarns

PHYSICAL POSSESSION NOTICE

[SECTION 13(4)] (For Immovable property)
Wheseas The undersigned being the Authorsed Officer of the Canara Bank

E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES UNDER THE SECURITISATION AND
RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ
WITH PROVISON TO RULE 2(1) and 8 (6) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002

= Emhangae . I'fame of AP Tml:le Name of AP | Address of AP | AP Registration No. and Enforcement of Security Interest Act 2002
7 ; ; f Itis hereby informed that due to non-payment of installmentinterest/principal debl, the balow mentioned accounts have
_ MCX AI{A!:":H SINGH "'HAEH SINGH HDUH NO. 1084, PH"'T'“'PUH HEIAD, NEAR MCX/API163951 been classified as Mon-Performing Assel as per Reserve Bank of India guidelines. We had demanded the enfirg
GOVERMENT HOSPITAL, DHARAMPUR SURAJPUR, autstanding tegether with interest and other charges due under the balow mentioned facilities under Section 13 (2) of the
w SURGLJA, CHHATTISGARH - 437223, INDIA. 4 Securitisation and Reconstruction of Financial Assets and Enforcament of Security Interest Act 2002 through registersd
KASH [ 04460 poston their last available addresses but the notices ware aither returned undelivered or their acknowledgements wena
B3k A SINGH | AKASH SINGH ggﬂgg:gn:.ng;smzlngﬂ:gf;fugiﬁiwPUH APE1 1157028 not recaivad and as such they are hereby informed about the same by way al public notice. We hereby call upon the
f fallowing Borrowers/Guarantors/Monigagors o pay the amount as mentioned below with further interest at the
I | | SURGUJA, CHHATTISGARH - 497223, INDIA, | contracted rate until payment n full, within 60 days (Sidy days) from the date of this publication. In defaull, besides
NSE AKASH SINGH | AMASH SINGH | HOUSE NO. ‘Iﬂﬂ.ﬂ. PRATAPUR HEIAD NEAR | APD297573201 EKHF‘F;H;d"EI D;hEF rights Ef‘f;fl'[':]bFﬂE Egﬂvﬂi!;:"?[ Undﬂdi-gw- !hEti:LE:gtlF [ lr}’fg:'lﬂinglttlﬁ EIETiHH zﬂé’ I:;r all of th? P;JEWEFEI _EtE-
provided under section aof the Securitisation and Reconstruction of Financlal Assets and Enforcement of Security
= gﬁﬁﬁiﬂnﬁﬁﬁhgﬁrﬁﬁ:&uﬁqﬂnﬁjﬁpm Interast Act Z002. The delails of the securad assels/s intendad to be enforcad by the bank, in the evenl of non-paymeni of
. - ] i ool secured debtis also mentioned below.
Anyr person dealing with the above-mentioned Authorised Person henceforth shall do so af their own risk, Motilal Oswal St Name & Address of the Description of the baor]  Amount
Financial Services Limited shall not be iable for any dealings with the aid entity pozt the issuance of this notice: Ho. Borrowers/Guarantors property um | OF Notice
Investors having any quenes or concerns regarding this matter are requested to contact Motilal Oswal Financial Services Branch: Musafirkhana Branch, Distt- Amethi
d Limited within 15 days from the date of issuing this natice. 1. | Borrower: M/s Sanwarlya Kirana Store (Prop-Ankit Agrawal), | Property in the name of- Mr Mohal Lal Agrawal, - Rs.
; i ; P + Ward No-9, Musafirkhana, Hanuman Gadhi, Dsst-Amethi- | Prope pe- Lan iding Area- g | oy [ HYeRs
For Motilal Oswal Financial Services Limited Add: Ward No-0, Musafirkhana, H Gadhi. Dist-Amathi- | Praperty Ty d & Buiding Area- 300 S 3,00.312.11
] , 227813 Ft. sduated at House No-192, Vil-Khaudiya, | & | 94 03 2026
Date: April 16, 2026 Sd/- Guarantor: 1. Mr Mohan Lal Agrawal S/o Mr Ram Ji Lal | Tahsil-Musafirkhanz, Dist-Amethi-227813 &3 | plus interest
Place: Mumbai Authorsad Signa!m‘y Agrawal, 2. §ml Lisha Devl 5/o Mahan Lal Agrawal, Bath Add: | goundaries as per valuation-Marth- House of = and other
Ward No-8, Ml_ﬂmlr_'i:han&, Hanurman Gadhi, D|sr_-.ﬁ.mp:1,a‘u- Taramani, South-House of Smt Lalta Davi, East- N charges
22?513 3. El'lll E'H-l H!m Sl'lﬂ H'Bm' Eﬂ'm. Mdr 'I||I|"'Earr|“. mﬂ1 Eu'zm’lw!ﬁ_LuEhmwSunanpurHuan
am_,I aﬂs CﬂIlElI"El BEIIlk ﬁh Post-Ruedauli, Dist-Amathi 227613
e Date : 17.04.2026 Place : Amethi Authorised Officer
= RECOVERY SECTION, REGIONAL OFFICE H%EIEI <las Canara Bank gﬁ E-AUCTION
Plot No. 39, 1st Floor, Near Bohra Hyndai, Neelam ARM BRANCH , AGRA
= Bata Road, Faridabad NOTICE

under Securitization And Reconstriction of Financial Assets and Enforcement - i - (13 ; : ;
: ; : Motice is hereby given to the public in general and in particular to the Borrower (s5) and Guarantor(s) that the below described
o Securily intamet Ad, 2002 {Act 54 of 2002)-and in exercise of the pownrs Immovable property morigagedicharged to the Secured Creditor, the Physical/Symbolic possession of which has been taken
farmad unds bon 13 (12) read with Rule 3 of the Sec Inberest
Ef&ﬁm:ntaéﬁzﬁi 'rssi:-n-u:la'?:laern:r:d nn;fe caﬁlng Spmﬁ;"g' fl ‘Srss by the Authorised Officer of Canara Bank, Secured Creditor, will be sold on “As is where is", “As is what Is”, and “Whatever
d R Idate.'m rapay the amount mentioned in the mﬁmm: 'l'.lclilthin there is" for the recovery of dusas to tha Bank. Tha details are describae herabealaw.
B0 days from the date of receipt of the said nobce, The Borrowers having failed g Mame & Addrass of Amount due (Rs.} as Description of ?ﬂ? afl Resene Price
— ko repay the amount is hareby glven 1o Ihe Boerowers and the public In genaral, No. Borrowers & Guarantors per dernamd mﬂu F"rvl::l Ppe l"l:l:ﬂ!il .,u.?ﬁ EHI:I 10% 1Rs }
Eg; :E?n ﬂmﬁ?ﬁ:ﬂm e i ﬁfﬁﬂi’r‘ﬁ:&;ﬂ%ﬁﬂﬁ'ﬁﬁ ForS.N. gy Date & Time of e-auction : 04.05.2026 from 11:00 AM to 1:00 PM {With extension of 5 min.
said Act read with Rule 8 & 0 of the said rule on said date, The Barrawers in 1to 4 duration each till the conclusion of sale) & EMD deposit date : 04.05.2026 upto 10:30 AM
particular and the public in ganeral is hereby cautioned not to deal with the 1. | Borrower- Ws Sheee Vinayaka Pharmaceuticals, | 84 35.376.55(- | 1. Emt of Residential Land & Building Situated at House No. 1869 |
rEpery.anc sty deslnie Wit Pas peaparied Wil Sutvecs o Bas Grire o 4 Prop.- Shri Rajesh Kumar Shamia, Add. of bollv | oq o 4orand notice| Municipal No. 254/4 Khasra No. 31, Ward No. 29 Mauza Arazi| 5 74,24,000/-
Canara Bank for an amgunt menfioned herein below beside with fulure interest as per demand no ; : =
and alher expenses, cost, tharges ele agamnst the undar menboned account 34, Om Mariet Nagla Uakhal Koila Road +p=t. ““-I‘E%EH% Roondh Kamla Nagar Tehsil & Distt Firozabad, Area: 223.69 5q. | g 7.42.000/-
The Barowers attention |5 imiled to provision of section 13(8) of the Act, in Firozabad, GuarantorfMorigagoe- 1. St Netrapal | = BEURsS (000 | mir,, in the name of Smt Seema Sharma Wio Rajesh Kumar| g P
respect of time available, to redeem the secured assets. Sharma Slo GL Sharma, 2. Mrs Seema Wig Shn | (less recovery, ifany)| Sharma, Bounded as: East- Land of Rampal Singh, West- Plot
Name of Borrower: Mr. Mohammad Chand Sie Loherey (Prop of WS Rajesh Kumar Sharma, Add. of Both- 4111 Jalesar of Jain Sahab, MNorth- Rasta 18ft Wide, South- House of Ram
Jal Hind Group ) (Borrower) and Mrs, Sakila Wio Sh. Mohammad Chand Roed, Saraswati Nagar Frazabad, 3, Sha Shyam Shanker
(Guarantor) Lal Sharma Slo GL Shama, Add-  Saraswal T ici
w E Description of Immovable Property : AN that part and parcel of Fi - 2. Emt of Land & Building Situated at Muplclpal No ‘H. Mohalla| o 42 Bg ﬂﬂﬂf—
s propesty at House No. 22-FE measuring 70 sq. Yds {14°45) Forming part Nagar, Firazabad Saraswall Magar Mauza Sukhmalpur Nizamabad Firozabad, | 'S  Lether
) - of Khasra no. 2018 situated at 30 ft. Road near Chacha Chowk, Sanjay Area: 141.26 Sq. mir., in the name of Shii Shyamial Sharma and | € | 4,28,000/-
_ I-l-l - Enclave, Mauza Gaunchi, Tehsil-Ballabhgarh, Distt, Faridabad. sShri Netrapal Sharma, Bounded as: East- 12 ft Wide Gali, West-| &
- DOutstanding Amount ; Rs. 14,09,430.70 (Rupees Fourteen Lakhs nine Property of Sanjay Kumar, North- Property of BK Sharma, South-
m a7 thousand four hundred thirty and Paisa Seventy only.) for MSME Working Property of Sudhir Kumar
o Capital limit and Rs. 51,135 (Rupees Fifty one thousand ona hundred = e
= ‘= thirty five nly:}for MBME term Loan, plus inlerestthiereon 2.| Borrower- 1. Mis Sajd Bangle Stoce Thvough | 37 40,438/~ | Emt of House No 114 (05/03) In Super Gali Situated at Mohalla | 31,11,000/-
Date of Demand Notice : 31.01.2026 Date of Possession : 10.04.2026 lts Prop.- Mohd Sajid Al Khan, 2. Mohd 33jid |os per demand notice| MNagla Bari, Tehsil And Distt Firozabad, Area: 1120 Sq. Ft, inthe | '8
] >< Date : 10.04.7076 Etr Canara Bank A3 Knan Sio Sr Rashid Ahmed Khan, Add. of | dt 06.09.2018 | name of Mohd Sajid Ali Khan Sio Rashid Ahmad Khan, Bounded | € | 3 11.100/-
Lal Place : Faridabad Authorised Officer both- 573 Nagle Bari, Firozabad, Guarantor- | * "Eer=st S UUET | as: East- Exit & Gall 12 feet wide, West- Land/Property of Sriram | &5 st
Mohd. Maseem S/o Mohd. Yaseen, Add- 110, | less recovery, if any)| & Yadram, North- Land/Property of Shamshad, South- Land/
perty
i Gal No. 1, Sarifabad Ramgarh Road, Firozabad Property of Mohd. Sultan
ﬁg Karnataka Bﬂnk Ltd 3.| Borrower- 1. Mohd Shamaem S/o Mohd 2 25 711.68 Residential house part of Khasra no. 2223 situated at Mohalla| © 1E 12 uum
‘q FST TR SRON: AR . Rais, Add - House No 585/1 Rahmat Nagar Jamiyanagar (Muzaffarangar Bahar Hadood) Pargana Sadar, Tehsil| S y oy 5
— Asset Recovery Management Branch | Phone  ; 011-40591556T (Ext-231) Muzaffarnagar, 2. Mr. Shabbir Ahmed | *5 P gggg"fn;gm and Distt. Muzaffaragar, Area- 100 sq yards or 83.60 sq meter, | O 1.61.000/
Q g-a. Faﬂlnm. Rajendra Park, ﬁ-ﬂbﬂ!mf ﬂa“ﬂim@ﬂ;h;r;iim Sio Saddig, Add.- 1009/646 Jamivanagar | +inferest & Other | Bounded as: East- Plot of Firasat All, West- Rasta, North- Plot of ﬁE? W, "
usa ebsite : www.karnatakabank.com Khalagar Dakshinl Muzaffarmagar Exp. therson Firasat Ali, South- Plol of Firasal Al
Z New Delhi-110 060 CIN  : LBST10KA1924PLCO01128 2 r a (less recovery, if any) '
‘ SALE NOTICE OF IMMOVABLE F!EII'EIIT"F" ‘ 4, | Borrower- 1. M/s Rama Electricals Propristor- | g5 98 923.09 | 1. EMT of House Property at Municipal No. 42, Gali Mangal Sen, | 2
.d E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Shri Padam Gupta, Add.- M P Road, Tundla | '~ """“" "% _| Mohlia Radhey Lal, Nal Basti, Mauza Tundl, Tundla, Firozabad, | '8 | 29,04,000/-
Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 Firozabad, 2. Shri Padam Gupta Sio Shrl | ™ Bl 0F 12 2005 Area- 100.94 Sq. Mir., Property in the name of Shri Padam Gupta | g
I read with provision to rule 9(1) of Security Interest (Enforcement) Rules, 2002, Bodha Nand Gupta, 3. Smi Archana Gupla |+ interest & Other g»"r? Lt Eﬁhﬂlwmﬂmﬁzﬂ[? E‘ﬂum?d s EﬁST&hHU*;EE ﬂfnﬁﬂ"} & | 2,90,000/-
Notice is hereby given to publicin general andin particular to Borrower (s} and Guarantor (s) Wio Shri Padam Gupla, Add. of bolh- Gall | .0 T:Féni'::ﬁpmﬂ Brir?::laa?dan LE:I -GUDTE. Smih- H:SE:EF Gs:lﬁal Qithe"ETOpRny O
g hat the below described immovable property mortgagedicharged o the secured Creditor, Mangal Sen Nayi Bast, Tundla Firozabad _ :
I-I_ Ihe: Physical Possession of which has been laken by the Authorsed Cfficer of Kamataka 2. Properly situated at Plot No. 22, Gate No. 507, New Janakpun| =2 ﬂ zn unm
Eark Lid. the Secured Credior cn 06.10.2023, will be scid on “As is Where is” “As is What Phase 2, Tundla, Firozabad, Area- 143.34 sq mir, in the name of| E -
f!“ 2 y oIt : : Smt Archana Gupta Wio Shn Padam Gupta, Bounded as; East- Piot |
~ is” and “Whatever there is” bass on 08.05.2026, for recovery of Rs.1,98.47,T14.57 no 23 of Shakuntla Devi, West- Plot no 21 of Sondevi, North- 20' wide | & E,?_ I]ﬂﬂ.l’
[Rupees One Crore Minety Eight Lakhs Forty Seven Thousand Seven Hundred Road, South- Plot No 31 & 24
Fourteen and Fifty Seven Paise Only] under PS0D Account No.5497000600013801 1 Pro N Innakaid]
: perty siduated at Plot no, 15, Gate no, 507, New Janekpur | 2
along with future interest from 01.07.2024, plus cost, due lo the Karnataka Bank Ltd, Phase 2, Tundia, Firozabad, Area- 100.33 sq mir, in the name of | & | 4,34,000/-
Rohini Branch, Plot Nog, Aggarwal Centraf Piaza, First Floor Community Centra, Dc Smt. Archana Gupla Wio Shri Padam Gupta, Bounded as: East-
Chowk, Sector 9, Rohini, Delhi_ the Secured creditor from (1) Mis Annapurna Enterprises, Rasta 18 fest wide, Wast- Other land, North- Plot no 16, South- Plot | E; 43,000/-
Represented by its proprietor: Mr. Brijendra Singh Pal addressed at Ground Floor, No. 14 l
House No.457, KH No. 347187, Prahladpur Bangar Delhi- 110042 {2) Mr. Brijendra Singh ForS. M. B Date & Time of e-auction : 06.05.2026 from 11:00 AM to 1:00 PM (With extension of 5 min.
Pal Sio Pragi Lal Pal, {3) Mr. Pragl Lal Pal Sia Hari Prasad Pal, (4) Mrs. Suman Singh Wia 5 duration each till the conclusion of sale} & EMD deposit date : 06.05.2026 upto 10:30 AM
Mr.Brijendra Singh Pal, All No. (2) to (4) are addressed at A2127, Third Floor, Sactor 16, 5. | Borrower- 1, M/s Diamond Process | 88,64.052.93 | UREM of Residantial Property No. 633, Part of Khasra No, 132 M, | .2 32 ﬁu Uﬂm
Rohini, Mew Delhi- 110085, {5) Mrs. Arti Sharma Wio Tarun addressed at G-2/126, House Throwgh Its Prop. Sajjad Siddaul ! "w* | Village Fatehuliapur, Near Aksa Masjid, Fatehuliapur Road, Meerut, | '§ | &¥¥EWY
Block-G, PKT-2, Sector 16, Rohini, New Delhi 110085 and (§) W's Shivam Enterprises, Regd. Office: House No. B33, Part of | 3% Perdemand patics | aree. 100,92 Sq. ML, in the name of Shri Sajjad Masoomi Sio Late = 1.26 ﬂﬂm
Represented by its proprietor, Mr. Brijendra Singh Pal addressed at: WB-131, Ganesh Khasra No. 132, Village Fatehullapur, | -+ inderest & Diher | Shrl Hafiz Masoom, Boundad as: East- Rasta 36 feet wide, Wast- | E'. iy z
Nagar- |l Shakarpur, Delhi-110092, being borrowers/ guarantors/ co - obligants. Pragana, Tehsil & Distt, Meerut, 2. Mr im;{m&ﬂgﬁpﬁﬁﬂ Other Property, Norih- Plot of Mr Akhlag, South- House of heirs of |
DESCRIPTION OF THE IMMOVABLE PROPERTY: Sejeq Skdqul S Lo Halz Mosooin G| S
407 09 square feetor 3762 squane meters, stuated at 3rd Floorwith roof terrace rights, Block A, 2 Distt. Mestut ' '
Pocket 16, R 11 i hPal. . - =
Enundza'r?:sﬁit :ﬂm"HﬁfEﬁzgu&ﬁ?ﬂﬂ%':%ﬂrﬂﬂ:ﬂﬁﬁ "Iﬁﬂ i) For 5. N. > Date & Time of e-auction : 13.05.2026 from 11:00 AM to 1:00 PM (With extension of 5 min.
" I Elmirswiderﬂad:ﬂnl Euth:#.&mirs.widesewiuelane ] _duration each till the conclusion of sale) & EMD deposit date : 13.05.2026 uptu 10:30 AM
Reserve Price | Upset Price below which the property may not be sold: 6. | Borrower! Mortgagor- 1) Avijest Kumar Singh 18,78,272. [-:g | Property Situated at Gokuleshpuram Phase ~ I, Part of Khasra No. 201 and | @ 28.68.000/-
Rs.37,80,000.00 (Rupees Thirty Seven Lakhs Eighty Thousand only) Sip Chandra P& Singh, 2) Rekha Singh Wio i otk v 202, Devsaini, Algarh, Area: 83,61 5g. Mirs, in the name of Mr. Avijeet Kumar | o gl Sagina, bl N
Earnest money to be depositeditendered; Rs.3.78.000.00 (Rupees Three Lakhs Chandra Pal Smgh, Add, of both- K. No. 12, Phase | ™ "t 10,03 205 Singh and Rekha Singh, Bounded as: East- Road 23 Feel, Wesl- Plol of | -8 2 87.000/-
g Eiahi Tho 3, Gokuleshpuram, Ramghat Road, Aligarh,| +inferest & Other | Chanchal Sharma, Morth- Boad 20 Feel, South- Plot of Amil Kumar E ety
Hameg usand Onty} Guarantor- Lavish Aganwal S'o Narendra Agarwal, | Eup. therecn and Others o~
(The borrower’s | mortgagor's atienbionis invited o the provisions: of Sub-secfion (3) of Add- 181129, Gandhi Nagar Algarh " lless recovery, i amy) w
Saction 13.of the Act, in respact of ime available to redeam the secured asset), 8%,

EMD amount is to be deposited in E-Wallet of Mis PSB Allianm Private Limited (BAANKNET) portal directly or by generating the Challan therein to deposit

(This Notice shall also serve as Nofice under Sub Rule (1) of Rule [3) of Security
the EMD through RTGSI/NEFT in the account details as mentioned in the said challan before above mentioned dates respectively. After depositing of EMD

Interest Enforcement Rules-2002 to the Borrower/Guarantors)

Faor detailed terms and conditions of sale, please refer o link in Kamataka Bank's Website amount intending bidder/s may select the property and place the bid.
Le., www kamatakabank.com under the head "Mega E-Auctionon 08.05.2026".

BAn ; et Note: 1. No interest will be claimed on the bid/subsequent amount. 2. Authorised officer is entitled to cancel the bid at any stage without
ﬁﬁ:ﬁ?: ﬂﬁ?ﬁ"ﬂﬂﬁﬁﬂﬂﬁﬂﬁﬁﬂ? [T; ;Tm;%ﬂn::ng?n;ﬁ assigning any reason whatsoever. 3. All charges for conveyance, stamp duty/GST registration charges etc., as applicable shall be borne
is required to register their name at htips:bankauctions.in' and get the user |d and by the successful bidder only.
password free of cost and gel online Iraining on E-auction (tentatively on 07,05,2026) For details terms and conditions of the sale and participating in E Auction, please go through the website https://baanknet.com/ or Canara
from Wis.4closure, B05A, Blh Floor, Maitrivanam, Ameerpet, Hyderabad-500038. Bank's Website or may contact ARM Branch, Canra Bank (Maob. 9084688622 e-mail id cb7315@canarabank.com) OR to the service

B e oaus: Moblle 8142000809, E-maiinto@pankauctonssn. _ | | provider MIS PSB Alliance Ltd (baanknet) contact on 8291220220,

Place: New Delhi Chief Manager & Authorised Officer] | Place : Agra Date : 17-04-2026

epaper.financialexpress.co
o® © pap MY

Authorised Officer

New Delhi
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s. Kavita Garg JMIC
Peshi: 12-05-2026
COMA/7013/2023
publication notice for proclamation under section
82 CR.PC Cpmplaint R/w sec- 138 of N.| Act
Ludhiana Steel Rolling Mills Vs.
M/s Associated Engineering Services
CNR NO: PBLD03-045445-2023
Notice To: 1. m/s associated engineering
services having its office at e-127, sector-
63,noida UP through its proprietor mr.
manoj ssardana 2. manoj sardana
proprietor of m/s associated engineering
services, B-11/1 unnamed road, albert
david, meerut road, industrial area,
ghaziabad UP
Whereas it has been proved to the
satisfaction of the court that you, the
accused above named cannot be served in
the ordinary way of service. Hence, this
proclamation under section 82 CRPC is
hereby issued against you with a direction
that you should appear personally before
the court on 12-05-2026 at 10:00 a.m. or
within 30 days from the date of publication
of this proclamation. Take notice that, in
default of your part to appear as directed

In The Court Of
ludhiana

above, the above said case will be heard
and determined as per law, in your
absence. given under my hand and the
seal of the court, this for details login to:
https://highcourtchd.gov.in/ ?trs=district_no
tice&district=ludhiana JMIC Ludhiana

Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify
its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or
damage incurred as aresult of
transactions with companies,
associations or individuals
advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies
or entering into any
agreements with advertisers
or otherwise acting on an

"IMPORTANT"

riminal Courts, Ludhiana

In The Court Of Ms. Icy Jaswal
Judicial Magistrate Ist Class ludhiana

Next Date: 14-05-2026
publication notice for proclamation under section
82 CR.PC Cpmplaint R/w sec- 138 of N.| ACt

Kotak Mahindra Bank
Vs.

Sukhbir Saini
CNR NO: PBLD03-017031-2024

Notice To: sukhbir saini : s/o sukho
r/o 311, shanti nagar, ext, indra pur
new delhi- 110053, delhi
Whereas it has been proved to the
satisfaction of the court that you, the
accused above named cannot be served
in the ordinary way of service. Hence,
this proclamation under section 82 CRPC
is hereby issued against you with a
direction that you should appear
personally before the court on 14-05-
2026 at 10:00 a.m. or within 30 days from
the date of publication of this
proclamation. Take notice that, in default
of your part to appear as directed above,
the above said case will be heard and
determined as per law, in your absence.
given under my hand and the seal of the
court, this for details login to:
https://highcourtchd.gov.in/?trs=district_

notice&district=ludhiana
JMIC Ludhiana

riminal Courts, Ludhiana

In The Court Of Sh Manav Garg
Judicial Magistrate Ist Class
ludhiana

Next Date: 08-05-2026
publication notice for proclamation under section
82 CR.PC Cpmplaint R/w sec- 138 of N.| ACt

Kotak Mahindra Bank Ltd
Vs.
Gagan Singh
CNR NO: PBLD03-095215-2022
Notice To: Gagan Singh : R/o H No
D-23, Manohar Park East Punjabi
Bagh New Delhi- 110026

Whereas it has been proved to the
satisfaction of the court that you, the
accused above named cannot be served
in the ordinary way of service. Hence, this
proclamation under section 82 CRPC is
hereby issued against you with a direction
that you should appear personally before
the court on 08-05-2026 at 10:00 a.m. or
within 30 days from the date of publication
of this proclamation. Take notice that, in
default of your part to appear as directed
above, the above said case will be heard
and determined as per law, in your
absence. given under my hand and the
seal of the court, this for details login to:

JMIC Ludhiana

advertisement in any https://highcourtchd.gov.in/?trs=district_
manner whatsoever. notice&district=ludhiana
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C lassifieds

FROM ANYTHING TO EVERYTHING.

CLASSIFIED AD DEPOT (CAD)

Book classified ads at your nearest Express

Group’s authorised Classified Ad Depots

EAST

PATPARGANJ :

NICATION, Ph.:

JANAKPURI :

NAGAR

PLACE : HARI
9811555181, 43751196

CHAVI ADVERTISERS, Ph.: 9899701024,
22090987, 22235837, PREET VIHAR : AD BRIDGE COMMU-
9810029747, 42421234, 22017210,
SHAKARPUR : PARICHAY ADVERTISING & MARKETING,
Ph.: 9350309890, 22519890, 22549890

WEST

TRIMURTI ADVERTISERS, Ph.: 9810234206,
25530307, KAROL BAGH (REGHARPURA) : K R ADVERTIS-
ERS, Ph.: 9810316618, 9310316618, 41547697, KARAM-
PURA : GMJ ADVERTISING & MARKETING PVT. LTD., Ph.:
9310333777, 9211333777, 9810883377, NEW MOTI

: MITTAL ADVERTISING,
9810538183, 9555945923, MOTI NAGAR :
TISERS, Ph.: 9312272149, 8800276797, RAMESH NAGAR :
POSITIVE ADS, Ph.: 9891195327, 9310006777, 65418908,
TILAK NAGAR : SHIVA ADVERTISERS, Ph.: 9891461543,
25980670, 20518836, VIKAS PURI
Ph.: 9810401352, 9015907873, 9268796133

CENTRAL

CHANDNI CHOWK : RAMNIWAS ADVERTISING & MARKET-
ING, Ph.: 9810145272, 23912577, 23928577, CONNAUGHT
: OM ADVERTISING COMPANY Ph.:

: AAKAR ADVT. MEDIA
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Last call for 535 private
schools to submit Form VI

AMBALA, APRIL 16
The Education Department
has given over 530 private
schools in Haryana a final
opportunity to submit Form VI
by April 21, warning of strict
action for non-compliance.

Form VI, which private
schools must file annually
before revising fees, includes
details on infrastructure, stu-
dent strength, staff, salaries,
fee structure, proposed hikes,
and facilities.

Despite earlier exten-
sions, 535 schools failed to
submit the form, prompting

the department to grant a
seven-day extension on
Wednesday.

Schools have been direct-
ed to upload class-wise fee
details on the Form VI por-
tal for the 2026-27 academ-
ic session. In a letter to Dis-
trict Education Officers
and District Elementary
Education Officers, the
Director General of Sec-
ondary Education said
many schools had yet to
complete the process of
updating and submitting
the form. — TNS

HARYANA

Che Cribune

CHANDIGARH | FRIDAY | 17 APRIL 2026

Congress suspends five MLAs for
cross-voting in Rajya Sabha poll

BHARTESH SINGH THAKUR
TRIBUNE NEWS SERVICE

CHANDIGARH, APRIL 16

The Haryana Congress on
Thursday suspended five of
its MLAs for allegedly cross-
voting in favour of BJP-
backed Independent candi-
date Satish Nandal during
the Rajya Sabha elections
held on March 16. The disci-
plinary action follows recom-
mendations from the party’s

xsX Karnataka Bank Ltd.

Your Family Bank. Acro<s India.

Assef Recovery Management Branch
8-B. First Floor, Rajendra Park,

Pusa Road

Mew Deihi-110 060

Phone : 011- 405015567 (Ext-231)
E-Mail : delthiarm@ktkbank.com
Website ; www. karnatakabank.com
CIN r LBST10KAT1924PLCOD1128

SALE NOTICE OF IMMOVABLE PROPERTY

Fifteen Thousand Only)

Place t Ludhiana
Diate * 16.04.2026

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002
read with proviso to rule 8(1) of Security Interest (Enforcement) Rules, 2002.

Molice s heraby given to public ingemeral and in paricular to Borrower {3) and Guaramor {s)
that the below descnbed immovable property morgagedicharged 1o the secured Creditor
tha Physical Possession of which has bean taken by the Authonsad Officer of Kamataka
Bank Ltd, the Secured Creditor on 16.12.2025, will be sold on "As is Where is", "As is
What is” and "Whatever there is™ on 0B.05.2026, for recovery of Rs.91,02,129.51
[Rupees Ninety One Lakhs Two Thousand One Hundred Twenty Nine and Paise Fifty
One Only] i e (i) Rs.81,48,434.07 under P5-Term Loan Afc No.4527001800035301 along
with future interest from 300092024, (i) R=.9,53,695.44 under P3-Term Loan Ale Meo.
4527001 E00035407 along with fubwre interest from 30092024, plus cost, dus to the
Karnataka Bank Ltd, Ludhiana, Sona Complex G T Road, Millerganj, Ludhiana- 141003,
the Secured creditor from{1) Mis Meeru Knit Fab, Represenied By its Proprietress,
Ms. Aastha Jain, (2) Ms, Aastha Jain Dio Mr. Ashu Jain, Both No.(1) & No. (2) are
addressed at: B-32, 741, Bahadur K Road, Ludhiana (Punjab)- 141008, [3) Mrs. Manizha
Jain Wio Mr. Ashu Jain, (4) Mr. Naman Jain Sio Mr. Ashu Jain, Both Mo, (3) & No. (4) are
residing at: Housa No.4T36, Jain Mandir Road, Sundar Nagar, Opposita Palice Chowki,
Basti Jadhewal, Ludhiana {Punjab)-141007, being borrowers! guarantors! co-ohligants,

DESCRIPTION OF THE IMMOVABLE PROPERTY:

All that part and parcel of residential property bearing H Mo, B-XXXIV-T173/3, measuring
141,10 sq. yards, in the land bearing Khata No 3480417 3600418, 351420 Khasra
N 1802, 1809 & 181 a5 per jamabandi for the year 2011-12, situaled at Revenue Estats of
Villzge Halbowal Kalan, Hadbast Mo 102, Street Mol Abadi Durgapun, Tehsil & Districk
Ludhizana, with residential property constructed theracn, balonging to Mr. Naman Jain.
Boundaries: East: Neighbour & Closed Street (22-31/27) West : Slreet (22-3127) North ;
House Mo 2 (57'-0") South : House Mo 4(57'-07)

Reserve Price | Upset Price below which the property may not be sold:
Rs.1,11.50,000.00{Rupees One Crore Eleven Lakhs Fifty Thousand only)

Eamest money to be deposited/ tendered: Rs.11,15,000.00 (Rupees Eleven Lakh

(Tha bormower's | mortgagor's attandion is inwited to the provisions of Sub-gection (8} of
Section 13 of the Act, in respact of time available ko redeam the sacured assal)

[This Mofice shall also serve as Nolice under Sub Rule (1} of Rule (3} of Security
Interast Enforcement Rules-2002 to the Borrower/Guarantors)

For detailed terms and conditions of sale, please refer to link in Kamataka Bank's
Website le. www karnatakabank.com under the head “Mega E-Auction on 08.05.2026".
The E-zuction will be conducied through poral hitpsibankauctions.in/ on 08.05.2026
From 11:30 A.M to 12:30 P.M with unlimfed extension of 05 minutes. The indending bidder
5 required o register their name al htfpsifbankawchions.in’ and get the user kd and
password free of cost and get online training on E-auction (tentatively on 07.05.2026)
from Mis.dclosure, §058, Bith Flogr, Maitrivanam, Ameerpet, Hyderabed-500038,
Contact No.040-23836405, Mobile 8142000808, E-mail: infoi@bankauctions i

Sdi- For Karnataka Bank L
Chief Manager & Authorised Officer

Name of Coporate Dabbar
|Date of incomerstion o Carporats Dabice

Authonty under which Comporate Dabdar s
ncoparated registered

palral

FORM A
PUBLIC AMNOUNCEMENT
(Under Regulation & of the Insolvency and Bankruptcy Board of India
{Insolvency Rasolution Process for Corporate Persons) Regulations, 2016) |

FOR THE ATTENTION OF THE CREDITORS OF
M/s AMRITSAR M5SW LIMITED

Amritsar MEW Limited
1210212014
RGES — Dethl

E =

Corporale dendity Number § Limited
Liz@iksy Ideniity Mumbar of Corporale
Daabstor

LISCAn0L20 14 PLCZBLEOG

5. |Address of the Regisiered Clfice and
Principal Offica (il sny) of Corporate
Dbt

6. |Insslvency Commencement Date
respact al Coporate Debbar

7. |Estimated date o closurs of Inschvency
Respiilion Frooesg

| Negar, Moida. Ller Pradash, India, 201301

_|Recaived through email on 16.04. 2026

Regd, Al Uil 115 of Lewal 1 & 2, Grescen
Building, Lado Sersd, Mahrauli, Gadaipur,
South ‘Wesst Dl Kaw Dedhl, 100G
Prircpal Office: £5h Floor, Plot Mo 158 20
Film Cigy, Sechor 166, Gautam Buddha

16" April 2026
(WCLT Onder dated 13.04 2026

1010 7 2026

B |Mame and Regisiabon Mumber of e
Insalvency Professional acting as intesim
Resclulipn Prolesalonal

Ch Dlesapak Kumar Goyal
Rleg. Mo,
ISR PA-001 ) IP-PODEES | 2022-23 14143

o |Ackdress ard e-mal addoass ol he ke
e Board

0. |Adress and e-mail ta be used far
corraspandence with Intefirm Resalutan
Profiassional

Rasciution Professiona!, &= ragisterad wih

[|Emai &: ca.deepai mivajigmail.com

Gy, Deepak Kumar Goyal
Flaf mo 101, Shndhar Spartment BE4i6,
Ward no &, Mahrauli, New Delhi-110030

Ca. Deapak Kumar Goyal

T, Wikran! Towsar d, Rajenidra Placs,
Meww Dialhi-110008

Email ;. arp amswiiigmal.cam

i Lagi dabe ol submissan of Saims

30/ 04 (2028
{14 days from tha date of recaipf of copy of
arer)

12, |Classes of cradibars, I any, under clause
() of sul-saction (Ba) of secsion 21,
ascaniainad by the inberim resaluton
produssicnal

Mot Apalicabie
as par infarmalion available with IRP

13, |Mames of Insotvarcy Prodessional 5o acl
85 Aulhartsed Rapraserative of credilom
in a class {Free mames ol sach dass)

Med Apolicabie
as par infarmalion availabie with IRP

14, |[a) ralevant foers and

avatable al:

() dietats of authoeized reprasentalive ara

Fomns ara available atf following Wb link:
Frttps: bkl gos infendhomaddownlcads

Diedails of AR is nof spplicable

10,

Place: New Delhi
Dt 16.04.2026

Reg. No. IEEUIPA-0SIP-POZ40020
AFA; AR 4143002112281 DT I8 Valic il 39122026 i

Malice is henaby givan hal the Mol Nalionad Company Law Trinad, New Dells. has ordened e
commancament of 8 corparaba irsolvency resolution process of tha Mis Amritsar MS'W Limited on
1302025 In C.P. Mo [B-142{ND V20, (Oroar recenad on 16.04 2026]

Thz erecilors: of WCS Amrilsar MSW Lireied are hanaly calied upon 1o submil 3 proof ol thair daims
on of before 30042026, to the inbanm resalusian protessional at tha address manfoned against item

The fira reial cradiars shall submit thoir claims with proaf by alecionic means oaly
All cther craditors may submit the proof of claimis in parsan, by postor by electronic maans.
Sunmiggian of [ase or misleadng prools of daen sl altrac penallies

CA Deapak Kumar Goyal
Interim Resolution Prolessions! e
43

Disciplinary Action Commit-
tee (DAC).

The suspended legislators
are Shalley Chaudhary
(Naraingarh), Renu Bala
(Sadhaura-SC), Jarnail Singh
(Ratia-SC), Mohd  Israil
(Hathin), and Mohammad
Ilyas (Punahana). The com-
mittee, headed by Chairman
Dharampal Malik, examined
their responses to show-
cause notices and recom-
mended their suspension. It
also suggested that the MLAs
be asked to resign from their
membership of the House.

Confirming the develop-
ment, Haryana Congress
president Rao Narender
Singh said, “The five MLAs
have been suspended for
cross-voting. The action
against them for anti-party
activity is based on the
DAC’s recommendation.
Congress president Mallikar-

SUMEDHA SHARMA

TRIBUNE NEWS SERVICE

GURUGRAM, APRIL 16
Industrial associations
across,, Haryana have

expressed serious con-
cern over the state gov-
ernment’s recent deci-
sion to significantly
increase minimum wages,
warning that the move
could threaten the viabili-
ty of thousands of Small-
Scale Industries (SSIs)

and Micro, Small, and
Medium Enterprises
(MSMEs).

Industry bodies from
Gurugram and Faridabad
have written to the state’s
Industry Minister, seeking
an exemption for MSMEs
and urging a review of the
notification. They argue
that the sudden financial
burden is unsustainable
in the current economic
environment.

According to industry
leaders, the announced
wage hike — averaging
around 35% across vari-
ous labour categories —
will have a cascading
impact on production
costs. When statutory
contributions such as the
Employees’ Provident
Fund (EPF), Employees’
State Insurance (ESI),
and annual bonuses are
faetored in, the overall
operational costs for
small units are expected

receipt of the said notice.

Corporate Office : “CHOLA CREST” C 54 and 55, Super B-4, Thiru Vi Ka Industrial Estate, Guindy,
Chennai - 600032.,
Ludhiana-141001

POSSESSION NOTICE - Under Rule 8 (1)

WHEREAS the undersigned being the Authorised Officer of M/s. Cholamandalam Investment And Finance Company Limited,
under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 hereinafter called
the Act and in exercise of powers conferred under Section 13[12] read with Rules 9 of the Security Interest [Enforcement] Rules,
2002 issued demand notices calling upon the borrowers, whose names have been indicated in Column [B] below on dates specified
in Column [C] to repay the outstanding amount indicated in Column [D] below with interest thereon within 60 days from the date of

CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED
& Chola |

The borrowers having failed to repay the amount, notice is hereby given to the borrowers in particular and the Public in general that
the undersigned has taken possession of the properties mortgaged with the Company described in Column [E] herein
below on the respective dates mentioned in Column [F] in exercise of the powers conferred on him under Section 13[4] of the Act
read with Rule 9 of the Rules made there under.
The borrowers in particular and the Public in general are hereby cautioned not to deal with the properties mentioned in Column [E]
below and any such dealings will be subject to the charge of M/s. Cholamandalam Investment And Finance Company Limited
for an amount mentioned in Column [D] along with interest and other charges.
Under section 13 [8] of the Securitisation Act, the borrowers can redeem the secured asset by payment of the entire outstanding
including all costs, charges and expenses before notification of sale.

Branch Office: S.C.0-16, First Floor, | Block Market, Sarabha Nagar,

Place : LUDHIANA (PUNJAB)

Sl. Name And Address Of I?earaeaga Outstanding Details of S?(?rtzt?lifc

No Borrower/s & Loan Account Number Notice Amount Property Possessed |5 ¢ o cion

A B D E F
Loan Account No.- HEO1OGA00000075589 Rs. 56,43,380/- | Property Measuring 02 Kanal
1. RAJWANT SINGH SIDHU S/o CHAMKAUR SINGH | & As on 4 Marlas Situated At Vakiya Q
2. HARPREET KAUR W/o RAJWANT SINGH SIDHU - 09/02/2026 |Johlan, Tehsil Raikot, Distt. Q

1.| 3. /s RAJWANT SIDHU FARM Through lIts Proprietor| & with further | Ludhiana, Registered As Per 3
(RAJWANT SINGH SIDHU) g interestand |Transfer Deed Bearing .,‘2-,
All R/o: Johlan P.O. Johlan, Tehsil Raikot, District o charges Document No. 2024-25/22/ -
Ludhiana 141109. Punjab thereon 1/1459 Dated 25/07/2024

“Dated : 16/04/2026 Authorized Officer

M/s. Cholamandalam Investment and Finance Company Limited

SRR o

‘SUPPORTED’ BJP-BACKED INDEPENDENT SATISH NANDAL

AN
Shalley Chaudhary
Naraingarh

Renu Bala
Sadhaura

S,

e,

Jarnail Singh
Ratia

Mohd Israil
Hathin

-
Mohd llyas
Punahana

‘I served Cong for 20 years, and this is the reward’

Sirsa: Expressing shock and disappointment
over his suspension, Ratia MLA Jarnail Singh
termed the Congress’s action “one-sided” and
claimed he was not given a fair opportunity to
present his case. “This came as a huge shock.
| submitted my written explanation, but the
party never called us to discuss our side. This
is a huge blow. We were not given a proper
hearing. They should have called us, asked for
our side, and then taken action. But everything
was done unilaterally,” Singh said.

Highlighting his long association with the par-
ty, he said, “l have served Congress for 20

years. | have worked hard to keep the party
alive in Ratia, where Congress rarely won. In
my constituency, 87,000 voters chose me as
their representative. | helped Congress win
where it had struggled for years. And this is the
reward | get.” Reaffirming his loyalty, Singh
said, “l remain a loyal Congress soldier. | will
consult with my supporters before taking any
further step. But the high command should
have contacted me directly. Instead, | learned
about my suspension from the media. Even
after submitting my written response, the
action was taken. It feels unfair.” ™ns

jun Kharge also agrees with
the decision.” State Congress
incharge BK Hariprasad also
endorsed the action.

The Congress has 37 MLAs
in the 90-member Haryana
Assembly. As per the elec-
toral formula, the party’s
candidate, Karamvir Singh
Boudh, required 31 votes to
secure victory. However, five

Industry seeks
exemption for MSMEs,
review of notification

to rise by at least 45%.

Deepak Maini of the
Progressive Federation of
Traders and Industry
(PFTI) expressed concern
over the timing and scale
of the revision. “The
MSME sector is already
struggling with high raw
material costs and global
competition. A 35% hike
iIn minimum wages is
unprecedented. When
you add the overheads
like EPF and ESI, the
operational costs for a
small unit will jump by at
least 45%,” Maini said.
“We are not against the
welfare of workers, but
the government must
understand the paying
capacity of small units.
We urge the government
to exempt MSMEs or
implement the hike in a
phased manner.”

The Gurugram Indus-
trial Association (GIA)
highlighted that indus-
trial hubs such as Guru-
gram and Manesar,
which host thousands of
auto-component manu-
facturing units, are par-
ticularly vulnerable.
Many of these units oper-
ate on thin margins and

Congress MLAs allegedly
cross-voted in favour of Nan-
dal, while four of the party’s
votes were declared invalid.
Despite this setback, Boudh
managed to win the election
with 28 valid votes.

Congress Legislative Party
(CLP) leader and former
Chief Minister Bhupinder
Singh Hooda, who was the

Wage hike may trigger closure of
small units, warn industrialists

Fear loss of employment, relocation after pay revision

are bound by long-term
fixed-price contracts
with  large Original
Equipment Manufactur-
ers (OEMs).

A spokesperson for the
GIA warned, “If our oper-
ational costs rise by 45%
overnight, we cannot sim-
ply pass that cost on to
the buyers. Many units
will become unviable and
may be forced to shift to
other states with more
competitive wage struc-
tures or shut down entire-
ly, leading to mass unem-
ployment.”

The industry bodies
have submitted a memo-
randum to the state gov-
ernment seeking an
immediate review of the
notification. They have
proposed a tiered wage
structure under which
small-scale industries
would have a lower wage
floor compared to large
corporations and multina-
tional companies.

Meanwhile, the state
government has main-
tained that the wage hike
1S necessary to offset
inflation and improve the
living standards of work-
ers. However, with indus-
try stakeholders warning
of a potential slowdown,
pressure is mounting on
the administration to find
a balanced and sustain-
able solution.

party’s authorised represen-
tative to verify the MLASs’
ballot papers, had lodged a
complaint regarding the
cross-voting. However, he
maintained that he was
unaware of the identities of
three MLAs whose votes
were declared invalid. In
addition, the vote of Tohana
MLA Paramvir Singh was

invalidated due to a breach of
secrecy.

Among the suspended
MLAs, Shalley Chaudhary,
Renu Bala, and Jarnail Singh
submitted written replies
denying the allegations. They
asserted that they had voted
for the official Congress can-
didate and had shown their
ballots to Hooda. Shalley
Chaudhary said “what hap-
pened in the 2016 Rajya Sab-
ha polls, everyone knew,”
suggesting internal inconsis-
tencies in the party’s stance.
Similarly, Renu Bala main-
tained her loyalty to the party
and claimed she was being
unfairly implicated.

In contrast, Mohd Israil
publicly admitted to cross-
voting and was seen sharing
astage with BJP leaders, stat-
ing that his decision was
aimed at the development of
the Hathin constituency.
Mohammad Ilyas denied the
allegations and refused to
resign, saying, “What hap-
pens in the future, time will
decide.”

Under the open ballot sys-
tem in Rajya Sabha elections,
MLAs are not disqualified
under the anti-defection law
for voting against the party
line, but they remain subject
to disciplinary action by their
political party.

Rohtak PRO
suspendedfor
glitchatSaini’s
Mehamrally

PANIPAT, APRIL 16

Sanjeev Saini, District Infor-
mation and Public Relations
Officer (DIPRO), Rohtak, has
been suspended with imme-
diate effect, reportedly over a
technical glitch in the sound
system during CM Nayab
Singh Saini’s rally in Meham
(Rohtak) on April 5.

The rally was organised by
outgoing Rajya Sabha MP
Ram Chander Jangra, who
observed that people sitting
at the far end of the pandal
could not hear the CM’s
address clearly. The CM later
shifted to a standby mike to
continue his speech.

Sources said Dr Anand
Sharma, the then MC Com-
missioner, Rohtak, was the
nodal officer while the sound
system had been arranged
by the district administra-
tion. “Following the rally, DC
Sachin Gupta wrote to the
Director General of Informa-
tion and Public Relations
Department, seeking
action,” sources said. Shar-
ma was recently appointed
DC of Karnal.

The action has drawn crit-
icism on social media, with
users raised concerns,
pointing out that the officer
who served as nodal officer
has been rewarded with the
post of DC, while the
DIPRO has been suspended
for a technical fault. — TNS

Govt kicks oft Census-2027, CM

completes self-enumeration
First phase of house listing from May 1 to 30

TRIBUNE NEWS SERVICE

CHANDIGARH, APRIL 16

Chief Minister Nayab Singh
Saini on Thursday launched
the Census-2027 process in
the state by completing his
self-enumeration online.

Addressing a press confer-
ence, the Chief Minister said
the self-enumeration process
is simple, secure and time-
saving, and aligns with the
Prime Minister’s vision of
‘Ease of Living’ and ‘Digital
India’. He described the Cen-
sus as a crucial step towards
achieving the goal of a ‘Viksit
Haryana -Viksit Bharat’,
emphasising that it is not
merely a data collection exer-
cise but the foundation for
inclusive and equitable
development.

He said the first phase of
the Census in Haryana will
be conducted from May 1
to May 30, during which
house listing and the hous-
ing Census will be carried
out. Prior to this, citizens
can avail the self-enumera-
tion facility from April 16
to April 30.

Highlighting the impor-
tance of accurate data, the
Chief Minister said it is essen-
tial for designing policies and
schemes that effectively reach
every section of society. Reit-
erating Prime  Minister
Narendra Modi’s mantra,
“Our Census, Our Develop-
ment,” he urged citizens to

Citizens can submit details online till April 30

Chief Minister Nayab Singh Saini addresses a press conference
in Chandigarh on Thursday. TRIBUNE PHOTO

actively participate in the
process.

He noted that India has a
legacy of conducting Cen-
sus operations, with the
first systematic Census
held in 1872. This will be
the eighth Census after

Independence and the
sixth since the formation
of Haryana.

The Chief  Minister

emphasised that Census
data forms the backbone of
development planning,
including the establish-
ment of schools and hospi-
tals, expansion of infra-
structure and formulation
of welfare schemes. He
urged citizens to provide

accurate and complete
information to ensure
effective and equitable pol-
icymaking.

Saini further stated that the
entire Census-2027 exercise
is being conducted through
digital means, making it
more transparent and citizen-
centric. A dedicated portal,
se.census.govin, has been
developed, where citizens
can log in using OTP-based
authentication, select their
state and district, mark their
house on a digital map, and
provide details about their
family and housing. He clari-
fied that all information col-
lected during the Census is
kept strictly confidential.

Another NIT-Kurukshetra student dies by suicide

NITISH SHARMA

TRIBUNE NEWS SERVICE

KURUKSHETRA, APRIL 16
Another student has
allegedly died by suicide at
the National Institute of
Technology (NIT) in Kuruk-
shetra. The deceased, iden-
tified as Diksha Dubey of
Bihar, was a second-year
student of Artificial Intelli-
gence and data science.

On Thursday, Diksha was
found hanging in her room
at the Girls’ Hostel. The
reason behind the extreme
step is yet to be ascer-
tained. With her death, four
suicide cases have been
reported at the NIT over
the past two months.

After getting information,

Fourth suicide in two months

and the

police officials
crime team reached the
hostel and the body was

shifted to the LNJP Civil
Hospital for a post-mortem

epaper.iribuneindia.com

examination.

NIT public relations
incharge Gian Bhushan
said, “An unfortunate inci-
dent has been reported

today. The girl was a sec-
ond-year student and the
matter is being investigated
by the police.”

Vishal Kumar, SHO of
KUK Police Station, said,
“The kin of the deceased
girl have been informed
about the incident, and the
body has been shifted. The
matter is under investiga-
tion. Appropriate action will
be taken on the basis of the
statement of the family. The
reason behind the suicideis
yet to be ascertained.”

Earlier, Angoth Shiva (19),
who belonged to Telangana,
had allegedly died by sui-
cide on February 16, while
Pawan from Nuh had com-
mitted suicide on March 31.

Priyanshu Verma (22) from
Sirsa died by hanging on

April 8.
After the suicides, the NIT
had announced several

measures to strengthen stu-
dent support. The faculty
was directed to increase
interaction with the students
to know about their feelings
and resolve their issues.

Later in the evening,
hundreds of students
raised slogans, demand-
ing a fair investigation.
They said students were
feeling depressed and
unsafe at the institute.
Meanwhile, the  NIT
administration and police
officials have been trying
to pacify the students.
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